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CENTRAL ADMINISTRATIVE TRIBUNAL 
KOLICVrA BENCH, 234/4 A.J.C Bose Road Nizam Palace Kolkata
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ITEM-NO:62 '
FOR APPLICANTS(S) Adv. :
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Mr. C. Sinha i1

. Mr. K. SarkarFOR RESPONDENTS(S) Adv.:
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Noiss. of The Regislrvj Order of The Tribuna l
( if Heard Id. counsd for petitioner and alleged conteirmon;.!i

S Since the speaking order has already been issued. CPC is dropped.

Notices, issued, if any, are also discharged. i
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